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rcprdiaa the rehabilitation-. of those 
pcraona, there is always a routine reply 
tbat it is a State subject. but this is a 
major projecl which is being construted 
dacro tbrouab you. May I, therefore, 
t.oow what type of guidelines or direc-
ti ona you are aoin& to issue to the 
State for the rehabilitation of these 
people ? 

(E,,Il,h} 

SHRI B. SHANKARANAND : I 
have aJready stat~d that the cost of 
rehabilitation measures do form part 
and parcel of the project estimates. 

( /nl ~rrupt ions) 

MR. SPEAKER : That is all. There 
ia aotbio1 more in this Question. 

R•ral Electrlficadon in Backward 
Area• 

•774. SHRI ANANTA PRASAD 
SETHI : Will the Minister of I RRIGA-
TION AND POWER be pleas\!d to 
state~= 

(a) whether there is any proposal 
under the Central GovernmenCs consi-
deration to make changes in the 
oriterion fixed for rural electrification 
schemes in respect of backward and 
non-backward States; 

(b) whether Governments of back-
ward States have approached the Centra] 
Government to rna ke the ::,aid changes; 
and 

(c) if so, what are the deta i Is in 
this re1ard 1 

THE MINISTER OF IRRIGATION 
AND POWER.(SHRI B. SHANKARA-
NAND) : (a) and (b) No. Sir. Special 
concessions are already being extended 
iD providins Joan-assistance for rural 
elc~triflcation sche1nes meant for back-
ward and under-developed areas. 

(c) Does not arise. 

SHRI ANANTA PRASAD SETHI : 
1be boD. Miniator has stated in his reply 
daa1 special coaceaaiona aro already 

being extended in providiaa JoaP·~•~• 
tance for rural ~loccriflcatioo ac:bomes 
meant for backward and underdevelop· 
ed areas. May I know from tbe boo. 
Minister which States are comia1 uD;Cter 
this scheme and uptill now wbicb St•&ea 
have been provided such facilities ? 

SHRI B. SHANKARANAND : Sir. 
I have not been able to follow .... 

MR. SPEAKER : He wants to kaow 
which States have availed of auch 
facilities. 

SHRI B. SHANKARANAND : 
These facililirs are available co aU 
States and Union Territories. 

SHRI ANANTA PRASAD SETHI : 
Our State, the State of Oriasa, it very 
poor io respect of electricity; QJore then 
70 per cent C'lf the people are Jiviua in 
rura I areas and they do not aet tho 
facility of electricity due to ehortaae 
of power. May I know from the bon. 
Minister whether the Government of 
Orissa has sent any proposal for assis-
tance in setting up new projects in 
Orissa and if so, what is tbe reaction 
of tht Governmet1s to that 1 

SHRI B. SHANKARANAND : We 
have never said •no• to the proposal 
from the Govf'rnment of Orissa i• 
respect of rural electrification program· 
mes and their implementation. 

SHRI MAHENDRA SINGH. 
Considering the fact that tbe Rural 
Electrification Corporation is e"rniDJ 
fairly good profits, will the bon. Minis-
ter consider lowerina the rate or interest 
on Joan for backward Areas ? 

SHRI B. SHANKARANAND ; The 
backward areas do aet Joan on conces. 
sional rate of interest. If I can aive 
information to the bon. Member, ·the 
terms and conditions on, wbicb Joan 
assistance is given for rural ele~Lrifica­
tion schemes of tribal areas aiid Harijan 
bastis are more favourabJc as compared 
to the -other areas, specially tbe uodcr· 
developed areaa. The rat_, of iatereat l1 
6-'l/4-1-l/4 pet edt~ na.· ~ad 

. . .. j 
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of moratorium is aevon yeara aild the 
period of repayment is 2S . years. 

. ·(lat~''•Ptl~nl) W,c ha!c gi~ea c:_nouab 
· . cootessioqs. ·· : · :·:,~ ·. ~:· 

SHRJ V. SOBHANADREBSWARA 
R.AO : Ia view of the fact that the 
benefits that can be derived from irriaa-
tioD throush pumpsets are quite a Jot 
and can be done within the shortest 
possible time, will the Government 
provide more' funds in the Seventh Plan 
for energisation of pumpsets-particularly 
keepina in view the fact that in the sixth 
Plaa, spo.cially io the year 1984--85, tbe 
targets were not achieved. And the 
actual achievement was much less than 
the targets. Will the Government pro. 
vide more funds for ruraJ e1ectrification 
and for energisation of pumps ? 

SHR.I B.SHANKARANAND : I can 
say to the benefit of the House · and to 
the benefit of the boo. Member ·that we 
have provided en.Pugb funcb for this pro-
gramme. and the funds' · to a ·certain 
extent are lying unutilised by the 
States. 

. . 

WRITTEN ANSWERS TO QUESTIONS 

(&tll.rh] 
:::·t Suamel' apeelal Tralaa:· . . 

*772. SHRI K. PRADHAN~ : Will 
the Minister of RAILWAYS ,,bo··.plcased 
to state : 

(a) whether difFerent · Railway 
Zones are introducing summer. special 
trains; 

(b) if so, the details .of such trains 
proposed to be introduced from different 
Zones along with capacities thereof; 

(c) the number· of summer~ special 
trains which have been in,troduce on 
different routes of South Eastern Rail-
way Zone; and 

(d) the details thereof? 

THE 'MINISTER OF R.AILWA YS 
(SHRI BANS I LAL) : Yes, Sir. 

(b) to (d) A statement is laid oo 
the table of the Sabba . 




